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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR S. G SHAH
Petition(s) for Special Leave to Appeal (Civil) No(s).7637/2009
AM T GUPTA & ORS. Petitioner(s)
VERSUS
STATE OF HARYANA & ORS. Respondent ( s)
(Wth prayer for interimrelief)
W TH SLP(C) NO 8909 of 2009
(Wth prayer for interimrelief and office report)
Date: 31/08/2010 This Petition was called on for hearing today.
For Petitioner(s)

Aj ay Saroya, Adv.
Punit Dutt Tyagi, Adv.

==

For Respondent (s)

Al ok Sangwan, Adv.
Devashi sh Bhar uka, Adv.
S. Pritam Adv.

Kamal Mohan CGupta, Adv.
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UPON hearing counsel the Court nade the foll ow ng
ORDER
No request for filing counter affidavit.

Li st before the Hon' ble Court, as per rules.
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